GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELH]
GENERAL ADMINISTRATION DEPARTMENT
DELHI SECRETARIAT, NEW DELHI-

110002
No F.18/27/2025/DLA/PQ/GAD/Admpn. /11259

Dated: 9¢[03}as2s
To,

The Dy. Secretary (Question),
Legislative Assembly Secretariat,
Old Ssecretariat, Delhi-110054.

Sub: Reply
27-03-2025

of Delhi Legislative Assembly Starred Question Nos.-59 reply for

Sir,

With refere

1Ce t0 your email dated: 17-03
18-03-2024 and 1

-2024 followed
9-03-2024 on the subject cited

by email dated:
above,

I am directed to enclose herewith 100 copies of reply of Starred Question
No.-59 reply for 27-03-2025.

This issues with the prior approval of Hon’ble Chijef Minister/Minister
(GAD).
Yours faithfully
Encls: as above »
/ = - - s
- ./(//Q,\/":'V’\
(Shyam Prakash)

Section Officer(GAD)
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